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Order

The petitioner namely Kaushalya Devi Agarwala
preferred the application uts 372 of tndian succession Act,
1925 , praying for granting succession certificate in her name
in respect of debts and securities left by her deceased son
Bishnu Kumar Agarwara stating that Bishnu Kumar Agarwala
who ordinarily resided at North Bongaigaon ward No. 10, lrl
Road, Bongaigaon expired on 21.10.2017 at s. M. Hospital,
Bongaigaon. tt is submitted that at the time of death, the
deceased left the debts and securities as shown in the
schedule below.

Schedule
An amount of Rs. r.,62,500/- ( Rupees one rakh sixty

two thousand five hundred ) only ( being the amount of sum
assured Rs. 1,00,000/- plus Bonus/Benefits amounting to
Rs.62,500/-) lying in Life lnsurance corporation of lndia
Bongaigaon Branch, Division office- Bongaigaon vide policy

No. 488359563 in the name of deceased Bishnu Kumar
Agarwala ( Date of commencement of policy- 2g.g.2003).

It is contended that at the time of death the deceased
has left behind his mother i,e. the present petitioner and
grandmother (mother of the petitioner)/ the opposite party. tn
spite of receipt notice, the opposite party did not turn up.
Hence the case proceeded exparte against the opposite party,
It is also contended that the deceased who was a bachelor at
the time of death had left no any will or gift deed in respect of
the said amount. The petitioner adduced her evidence on
affidavit narrating the averments made in the petition.
Petitioner stated that her husband i.e. father of the
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deceased expired 15 years earlier. She proved the death

certificate of her son Bishnu Kumar Agarwala as Ext.-l, L.l.C.

Policy vide No. 488359563 as Ext-2, death certificate of

Banwarilal Agarwala ie. husband of the petitioner as Ext. 3

and status repoft of L.l.c. Policy No. 488359563 as Ext.4. I

find no impediment in granting succession certificate in the

name of the petitioner the mother of the deceased who is

only surviving legal heir of the deceased.
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